No. LI(B)53/93/Pt/202 — In exercise of the powers conferred by sub-section (1) of Section 20 of
the Code of Criminal procedure 1973 and Section 2 of the Epidemic Diseases Act,1897, the
Governor of Meghalaya is pleased to appoint the following Govt. Hr. Sec. School
Teachers/Lecturers as Special Executive Magistrate in the interest of Public services within West

GOVERNMENT OF MEGHALAYA

LAW (B) DEPARTMENT
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NOTIFICATION

Dated Shillong, the 28" June, 2021

Garo Hills District with immediate effect and until further order:
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W Name of the Officer

Designation

1

Shri Sengprang A. Sangma,

Asst. Teacher, Tura Govt. Hr. Sec. School.

l 9077738148

| 2 Slg?sgzggl;gsamang L. Sangma, Asst. Teacher, Tura-Govt. Hr. Sec. School.
3 SZ;%J;; lg;i]e ST' SaREa; Asst. Teacher, Tura Govt. Hr. Sec. School.
4 | 22?6332%2“6 s Marak,A Asst. Teacher, Tura Govt. Hr. Sec. School.

L 5 22;161;2;?)135 - Izrek; Asst. Teacher, Tura Govt. Hr. Sec. School.
6 22&243%%122 1. Sanged, Asst. Teacher, Tura Govt. Hr. Sec. School.
7 2%1452 ;(i)thM’ e Lect., Durama College

| 8 3224]41;25(;?51\4 Marak, Lect., Durama College

! 9 .| Shri Ikbal Rafique, 9862573413 | Lect., Christian Girls® Hr. Sec. School

! 10 gg:f;]gi:%inétﬁfgu;; fa Asst. Teacher, Tura Govt. Hr. Sec. School.
11 IE/In;tr]alrj 09)(; 6nzn7e OTigikame Asst. Teacher, Tura Govt. Hr. Sec. School.
12 gig%{?ggg? Bilehi G Momin, Asst. Teacher, Tura Govt. Hr. Sec. School.
13 38219(8;;1;\; 316 8. Dark, Asst. Teacher, Tura Govt. Hr. Sec. School.
14 gz;i;rlastgg IN avdyan Tripathy, Asst, Teacher, Tura Govt. Hr. Sec. School.
15 gzgiggiga(;gzn Paul, Asst. Teacher, Tura Govt. Hr. Sec. School.
16 | Shri Jiaul Hoque, 9436114843 | Asst. Teacher, Tura Govt. Hr. Sec. School.
17 221316(13111 i@rg | Karim, Asst. Teacher, Tura Govt. Hr. Sec. School.
18 22;6/1\{ Z?;Zing &, Sengma, Asst. Teacher, Tura GoYt. Hr. Sec. School.
19 gzgié?zl(();hgie Bose, Lect., Govt. Boys’ Hr. Sec. School.
20 | Smti Tarulata Das, 9436995154 | Principal, Tura Public School.
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(LK. Swett),
Under Secretary to the Govt. of Meghalaya,
Law (B) Department.




Memo No. LJ(B)53/93/Pt/202 -A, ' Dated Shillong, the 28™ June, 2021
Copy to :-

1. The Director of Printing & Stationery, Meghalaya, Shillong for publication of
Notification in the Extra Ordinary Gazette of Meghalaya.
2. The Deputy Commissioner, West Garo Hills District, Tura with reference to letter No.
COVID-19/WGH/2020/214, dated 22" June, 2021.
3. /P_erfx‘onnel & A.R. (A) Department for information.
\}/ The DEO (Data Entry Operator), Law (A) Department for uploading the Notification in
the Law Department website.

+ By order etc.,
oD

Under Secretary to the Govt. of Meghalaya,
Law (B) Department.

As/



